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MINISTRY OF ENVIRONMENT AND FORESTS
NOTIFICATION
New Delhi, the 28th January, 201 ]

S.0. I8I(E).—In exercise of the powers conferred by clause (b) of sub-scction (1) of Section 12 and Section 13 of
the Environment (Protection) Act, 1986 (29 of 1986) read with rule 10 of the Environment (Protection) Rules. 1986, the Ceniral
Government hereby makes the following further amendments in the notification of the Government of India in the Ministry
of Environment and Forests, number S.0O. 1174(E}, dated the 18th July, 2007 namely - —

In the Table appended to the said notification (i), for serial numbers 1 and 25 and the entrics relating thereto, the
following serial numbers and entries shall be substituted, namely :-—

TABLE

Serial Name of the Laboratory Name ot the Government Analyst - Recognition with effect from and
No. - wvalidupto
th 2 (&) ()
1. Mss. Mantee Consultants (1) Mr.Sanjeev Sharma 28-1-201H to

Pyt Lid.. D-36, Sector-V], (2) Mr. Gajanand Mallick 27-1-2016

Noida-201301(L.P) (3} Mr. Vijay Sharma
25, Ms. Spectro Analytical Labs {1) Mr. Umesh Gupia 28-1-2011to

: Limited. E-41. Okhla (2) Mr. Harish Chand Joshi 27-1-20167;
Industrial Area. Phase-11. (3) Mr. Mohammed Shahzad Siddiqui

New Delhi- [ 10020

(i) after serial number 86 and the entries relating thereto, the following serial numberand entries shall be inserted,

namely —
(1) 2 (3 (4}
“87. M/s. GreenCircle. Inc., (1) Mr. Santosh Tripath 28-1-2011t0
401-402_ Reign Plaza, {2)Mr Umakant Yewale 27-1-2016
Opp. Kalpvruksh Complex, Gotri Road, (3) Mrs. Neetu Tripathi

Vadodara - 390021 (Gujarat)
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88 Mrs. Chennai Mettex Lab Pvi. Ltd.. (1) Mr. V.K. Sclvakumar : 28-1-201110
Jothi Complex. 83, M.K.N. Road, (2)Ms.J. Hemalatha 27-1-2016
Guindy, Chennai - 600032 (3) Ms. P. Kavitha
( Tamil Nadu) -

89.  M/s. Vidharbha Enviro Protection - (1) M. Kishore Malviva - 28-1-201110
Lid., Plot No. CHW-01, Butibori (2) Mr. Dnyaneshwar Battalwar 27-1-2016™;
Industrial Estate (Near Bharat Petroleum (3) Mir. Hitendra Dhargave :

(Maharashtra)

Refilling Plant), Butibori, District Nagpur

[F No. Q-15018/7/2003-CPW |
RAINEESH DUBE, Jt. Secy.

Note - —The principal notification was published in the Gazette of India, Extraordinary vide number $.0. 1174(E), dated the

18th July, 2007 and subsequently amended vide notification numbers S.0. 1539 (E), dated the 13th September,
2007, S.0. 1811(E), dated the 24th October, 2007, S.0. 55(E), dated the 9th January, 2008, $.0. 428(E), dated the
ath March. 2008, S.0. 865(E). dated the 11th April, 2008, 5.0. 1894(F), dated the 3 1st July, 2008, S.0. 2728(E), dated
the 25th November, 2008, $.0. 1356(k). dated the 27th May, 2009, S.0. 1802(L), dated the 22nd July. 2009 and
S.0. 2399(E), dated the 18th September, 2009, 5.0. 3122(E), dated the 7th December, 2009, $.0.3123(E), dated the
7th December. 2009, S.0. 142(F), dated the 21st January, 2010, S.0. 619(F). dated the 19th March, 2010, 5.0. 1662(E}),
dated the 13th July. 2010, S.0. 2390(E). dated the 30th September, 2010 and $.0. 2904(E), dated the
8th December, 2010.
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